\ 2041 TEM NO. 59 REG STRAR COURT. 1 SECTION 11
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Petition(s) for Special Leave to Appeal (Crl.) No(s). 914/2016
STATE OF U. P. Petitioner(s)

VERSUS

SUSHI L KUVAR SRI VASTAVA AND ANR. Respondent ('s)
(Wth appln. (s) for exenption fromfiling OT.)
Date : 16/12/2016 This petition was called on for hearing today.
For Petitioner(s)

M. Adarsh Upadhyay, Adv.

M. Amt Singh, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng

ORDER
Despite | ast opportunity havi ng been grant ed, fresh addr esses
of r espondent nos. 1 and 2 have not been  furnished. As such
process for listing bef ore Honé&#39; bl e Judge- i n- chamnber s for further

directions.
(PAWAN DEV KOTWAL)
Regi strar



